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4190. SHRI SUSHIL BHA'rl'A-
CHARYYA: Will the Minister of IN-
FORMA TI01f AND BROADCASTING 
be pleased to state: 

(a) whether- it is a fadt that a 
number of small papers published 
from West Bengal have been TE.'t1:lsed 
newsprint quota in 1978-79; and 

(b) if so, the detailed reason there ... 
of, paper-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRIMATI 
RAM DULARI SINHA) : (a) and 
(b). Out of 72 applications which 
were received during the year 1978-
79, for small newspapers published 
from West Bengal, for allotment of 
newsprint, action in respect of 64 ap-
plications was completed and news-
print was allocated. In the case of re-
maining 8 applications, 3 were receiv-
ed after the last date prescribed for 
receipt of applications. Necessary 
formalities were not completed by the 
other 5 newspapers. As such no 
newsprint could be allotted to them. 
The concerned newspapers were in-
formed accordingly. 
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4193. SHRI JANARDHANA POO .. 
JARY: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state; 

(a) whether a large qU8Iltit,- CJf tllgb 
grade explosive was stolen from ONGC 
oomplex near Agartala; 

(b) if so, the quantity stolen; and 

(c) whether any enquiry bas bcea 
made in the matter; and 

(d) if so, the details tbereet? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZEKS 
(SHRI VEERENDRA PATIL): ,a) 
Yes Sir. , 

(b) The quantities foulld mlsain. 
from the ONGC explosive mag.aIne 
at Baramura are: (1) 125 kg. ~d8.l 
gelatin-SO per cent (ii) 1057 ele.ctri ... 
cal detonators and (iii) 50 metres 
prIma cord. 

(c) and (d). An FIft has been lodg-
ed by the project authoritie. with the 
J erania police station. 




